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Impact of INSAT-2D on VSAT/NSE

133. DR. LAXMINARAYAN PANDEY :
SHRl SUNDER LAL PATWA :

Will the PRIME MINISTER be pleased to state:

(a) whether INSAT-2D nas been declared non-functional 
due to failure of its power buses;

(b) whether the Government have enquired into sudden 
failure of its power buses;

(c) if so, the findings thereof;

(d) the impact of non-functioning of INSAT-2D on VSAT 
operators, including the National Stock Exchange; and

(e) the measures taken or proposed to be taken to 
ensure that working of VSAT operators in not adversely 
affected as a result of non-functioning of INSAT-2D?

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF STATE 
OF THE MINISTRY OF POWER (SHRl YOGINDER K. 
ALAGH) : (a) Yes, Sir.

(b) and (c) Several technical committees have been 
set up to carry out detailed analysis of the failure. A senior 
level Committee with technical experts drawn from several 
academic and R&D institutions has also been set up. The 
Committee is expected to complete its task by January, 
1998.

(d) At the time of failure of INSAT-2D, only seven 
transponders (four in Normal C-band and three in Extended 
C-band) had been loaded. The four Normal C-band 
trasponders were carrying Multiple Channel per Carrier 
(MCPC) traffic of the Department of Telecommunications 
(DOT). The three Extended C-band transponders were 
carrying V-SAT traffic including NSE traffic. Following the 
INSAT-1D and INSAT-2C. The Extended C-band traffic was 
redeployed using the spare capacity kept ready on INSAT- 
2C and also by readjusting the transponder utilisation on 
INSAT-2B and 2C. NSE traffic has been presently moved 
to INSAT-2A. Subsequently, NSE will be moved to INSAT- 
2B/2C in a phased manner.

(e) Measures have been taken to make available some 
spare capacity in Extended C-band as a back-up to the 
V-SAT services by shifting the regional TV sen/ices operating 
in the Extended C-band to Normal C-band. Efforts are also 
underway to augment the in-orbit capacity in Normal 
C-band and Extended C-band.

Privatisation of Power Sector

'134. SHRl A.C. JOS : Will the Minister of POWER be 
pleased to state:

(a) whether the Government have decided to woo large 
investments in power sector;

(b) if so, whether the Government have announced 
direct negotiations and subsidy funding for projects nearing 
completion and for rehabilitation and modernisation of ageing 
power plants;

(c) the extent to which this decision is likely to encourage 
the investors; and

(d) the number and names of investors who have come 
forward to invest in power sector after this decision?

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF STATE 
OF THE MINISTRY OF POWER (SHRl YOGINDER K. 
ALAGH) : (a) Yes, Sir.

(b) to (d) The Government has recently set up a 
Standing Independent Group under the Chairmanship of 
justice P.N. Bhagwati, retired Chief Justice, Supreme Court 
to establish parameters for negotiation of power projects 
proposed by foreign agencies/companies. There would be 
no subsidy funding for these projects which would b$ new 
power generation projects. Government has provided a net 
budgetary support of Rs. 200 crores for interest subsidy 
under the ‘Accelerated Generation and Supply Programme’ 
which covers:—

(a) Generation projects

(b) Renovation & Modernisation and life extension 
schemes.

(c) Supply and augmentation (capacitors/meters and 
transmission schemes)

(d) Grant for studies.

This interest subsidy will help in mobilisation of 
investment of over Rs. 1000 crores in the power sector this 
year.

Shortage of Power in Kerala

135. SHRl MULLAPPALLY RAMACHANDRAN : Will 
the Minister of POWER be pleased to state:

(a) whether the Government of Kerala has struck a 
deal with West Bengal to get more power from West Bengal 
to Kerala in view of the shortage of power in the State; and
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(b) if so, the total power is likely to be supplied to 
Kerala and the rate at which the power is to be supplied by 
West Bengal?

THE MINISTER OF STATE OF THE MINISTRY OF 
SCIENCE AND TECHNOLOGY AND MINISTER OF STATE 
OF THE MINISTRY OF POWER (SHRI YOGINDER K. 
ALAGH) : (a) and (b) It is proposed to transfer 100 MW 
power from NTPC stations in the Eastern Region to Kerala. 
The Central Electricity Authority is working out the technical 
and commercial arrangements for the supply of power in 
consultation with the two regional electricity boards (EREB 
& SREB) and Powergrid Corporation of India Ltd. The two 
State Governments support the transfer of power.

Increase in Child Diseases

136. SHRI ASHOK PRADHAN :
SHRI NAVEEN PATNAIK :

Will the PRIME MINISTER be pleased to state:

(a) whether the Child diseases are increasing in the 
country;

(b) if so, whether a large number of children are suffering 
from communicable and epidemic diseases in the country 
particularly in U.P. and Orissa;

(c) if so, the number of children suffering from 
communicable diseases and died due to epidemic diseases 
during the past two years, State-wise;

(d) the reasons for increase in the incidents of these 
diseases; and

(e) the steps taken to bring down child diseases and to 
provide them adequate treatment?

THE MINISTER OF STATE IN THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRIMATI RENUKA 
CHOWDHURY) : (a) to (d) As per the Central Bureau of 
Health Intelligence, the Statements I and II showing reported 
number of cases and deaths due to communicable diseases 
and Cholera during 1995 and 1996 are attached herewith. 
Separate information for children, in respect of communicable 
diseases is not available.

(e) Immunisation, control of Acute respiratory diseases 
and diarrhoea! diseases, Essential newborn care, prophylaxis 
against Vit.A deficiency and Iron deficiency anemia are being 
implemented to bring down morbidity and mortaility among 
children under five years.

STATEMENT I

Reported Cases and Deaths due to Communicable Diseases 
in States/U.Ts in India During 1995

S.No. State/U.T. Acute Diarr. Dis Diphtheria Poliomyelitis Tetanus-Neonatal Tetanus Others Whooping Cough Measles
Cases Deaths Cases Deaths Cases Deaths Cases Deaths Cases Deaths Cases Deaths Cases Deaths

1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16

1. Andhra Pradesh 1212646 572 755 21 6770 4 80 22 504 139 3762 3 1275 10

2. Arunachal Pradesh 39155 3 0 0 0 0 0 0 5 0 498 0 339 10

3. Assam

4. Bihar

5. Goa 10773 39 3 0 1 1 10 0 39 0

6. Gujarat 190661 131 104 13 89 11 35 146 24 51 3 1571 28

7. Haryana 366139 106 2 0 5A 79 12 148 19 93 0 138 6

8. Himachal Pradesh 412901 83 1 0 0 1 726 0


